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identified for implementation of the
Project.
ANNEXURE.I

List of States and Union Territories

States

S. No.

1. Andhrag Pradesh

2. Assam

d. Bihar

4. Haryana

3, Jammu and Kashmir

6. Maharashira

7. Madhya Pradesh

4. Manipur

9. Meghalaya

10), Nagaland

11. Orissa

12, Rajasthan

3. Sikkim

14. Tami] Nadu

15. Tripura

16. Ultar Pradesh

17. West Bengal
Union Territories

18. Andaman and Nicobar

19. Arunachal Pradesh
20. Mizoram.

Incidence of Sexually Transmitted diseases

1513. SHRI SYED SHAHABUDDIN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that the
incidence of sexually transmitted
diseases is on the increase in the country;

(b) whether it is a fact that 10-20 per cent
of the population including teenagers suffer
from such diseases; and

(c) the steps Government propose to take
to control its prevalence and to provide
treatment?

[RAJYA SABHA ]
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (MISS KUMUD BEN M.
JOSHI): (a) There is no clear cut evidence to
this effect. Due to better treatment facilities
provided at over 250 functioning STD clinics,
however, larger number of cases are reporting
at these clinics.

(b) There is no reliable statistics
warranting the assumption.

(c)'Over 250 STD clinics are providing
treatment facilities to the patients. Under the
Sixth Plan, the Central Government is
providing assistance to the States/Union
Territories by way of training in the discipline
of venereology, training of medical
officers/laboratory technicians/ health
educators/public health nurses. Research is
also being conducted in these diseases.

1514. [Transferred to the 5th August,
1982].

Medical Colleges in India

1515. SHRI SYED SHAHABUDDIN:
Will the Minister of HEALTH AND
FAMILY WELFARE ©be pleased to
state:

(a) the total admission capacity of
medical colleges in India of the degree level
as on 1-7-1982;

(b) the number of seats subject to
reservation;

(c) the various grounds of reservation
apart from the statutory provision for SC/ST;

(d) the number of seats subject to
payment of capitation fee or donation; and

(e) the number of seats available to
Indian nationals for admission on merit?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (MISS KUMUD BEN M.
JOSHI): (a) 13,000 approximately.
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(b) to (¢) The basis and extent of
reservations of seats, apart from the
reservations for Scheduled Castes and
Scheduled Tribes, vary from State to State.*
Information in this regard is not available
with the Government of India. As per
information available with this Ministry _
four medical colleges in Karnataka are
charging capitation fees. In these colleges, 5
per cent seats are reserved for candidates
from Karnataka who are admitted on payment
of Rs. 60,000, 20 per cent seats are meant for
external candidates who are admitted on
payment of Rs. 1.60 lakhs and 10 per cent
seats are allotted by the management. In
addition, three newly set up medical colleges
in Karnataka and one newly set up medical
college' in Andhra Pradesh are also charging
capitation fees.

Over-crowding in General Wards in
Assam hospitals

1516. SHRI ROBIN KAKATI-. Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to .state:

(a) whether Government are aware that
all the General patient's wards of Assam
Medical College and Gau-hati Medical
College are over-crowded:

(b) what is [thte average bed occupancy
in each department's general patients wards
per month during 1981-82 of the above two
colleges; and

(c) what steps have been taken so far to
reduce this unhealthy condition in the
patient's wards of these two medical colleges?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (MISS KUMUD BEN M.
JOSHI): (a) to (c) Information is being
collected and will be laid on the Table of the
Sabha.

[28 JULY .1982- ]

to Questions 66
Jifefary 3997 Taaw e wfefa

1517 %0 wfedt gweo s
wiew aqr qfi seawm #d1  ag
T AT FOr oww fE

(%) agr ag @9 & (& fawwr @
Hifamrlaes w1 wi@t § w99 0 7
IOHTT FeAed] & & THIEOTG 0F
afafy freper 37 of &, afz @1, &1
AR Y BIERT IHF qIEET &
qamyoaar 7.

(@) swa afwfe & sfag =
fafeersl T9r svniss  Frasatl
F am aar &

() @ d\ ami F oA gd
o afafa & =% agqr % g
@ A graTEl Wi gEEr wv o
T F .

() @ = a9f F§ = 2w
N AT FIET F GEqTEI 97 6
qeqEl & qwAmw § orgeray (e
qIoT &7 T 9T IAH A ARA
® AIeEl &1 SfAeaEar sav ¥

(%) fFaq 7 g =gfaqar 41
I & AT FEA A’ LT A4

(A) 37 FITFT  AEWT T
ATH FAT § AT T AT Wrir Hear A
qrTeE FET £ . A7

(®) 59 #¥geg § 9 &9 a9l
F ZYOA FEE AT ETU g Al
af afe aar faiwi & ara zf wiw
F1 T AaT 27

exreey aan afca ssae waTEa
¥ guqdl (Fwid gwE A wiwwise
W) : (F) TE O



